- FORM G :

INVITATION FOR EXPRESSION OF INTEREST FOR
[NEW STEEL TRADING PVT LTD] OPERATING IN [Manufacturing MS Billets
from MS Scrap] AT [Wada Dist.Palghar, Maharashtra)]
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

New Steel Trading Private Limited
CIN U27100MH1999PTC117933

Address of the registered office

304, Arihant Iron Market, Ahmedabad
Street, Masjid East Mumbai Mumbai City
IMH 400009 IN

URL of website

INo dedicated website

Details of place where majority of fixed
assets are located

'Works : Vasuri Khurd, Bharat Fertilizer
Road, Taluka Wada Dist.Palghar
Maharashtra 421303

Installed capacity of main products/
services

41400 MT of MS Billets Per Annum

Quantity and value of main products/
services sold in last financial year
(2021-22)

34323 MT Valued at Rs.154.22 Crores

7. | Number of employees/ workmen

None on Employers’ Rolls

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

[Email to cirp.newsteel@gmail.com or
udaybhat2805@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

[Email to cirp.newsteel@email.com or
udaybhat2805@gmail.com

10.

Last date for receipt of expression of
interest

20.07.2023

11.

Date of issue of provisional list of
prospective resolution applicants

30.07.2023

12.

Last date for submission of objections
to provisional list

04.08.2023

N

13.

Process email id to submit EOI

cirp.newsteel@gmail.com (& lb\\)v\}"'

\

UDAYKUMAR BHASKARBHAT
Signature of the Resolution Professional
IBBI/IPA-001/1P/P-01425/2018-2018/12234

B-304,Goldville App. Aundh-Ravet Road,Dange Chowk,Thergaon, Pune-411033
For NEW STEELTRADING PRIVATE LIMITED

(05.07.2023 and Pune)
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